ANNEXURE - 1

Name of the Corporate Debtor: SAS AUTOCOM ENGINEERS INDIA PRIVATE LIMITED Date of commencement of Liquidation: 09-08-2019 List of Stakeholders as on : 18-09-2019
List of secured financial creditors
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Note 1 The liquidator is unable to consider the claims submitted as the books of accounts of the Corporate Debtor are not avilable. Hence the Liquidator is unable to verify the claims vis -a vis the books of accounts
ote

maintained by the Corporate Debtor.



